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Crim nal Appeal No. 906/2000@@
60000000000000000000000000000:

Ayuub Appel lant  (s)
VERSUS

State of U. P. Respondent (s)

Wth

Crl.A No. 804/2001
(HEARD BY HON BLE SETHI AND BALAKRI SHNAN, JJ.)

Date : 28/02/ 2002 These appeals were called on for pronouncenent
of judgnent today.

CORAM :

HON BLE MR JUSTI CE R. P. SETHI

HON BLE MR JUSTI CE K. G BALAKRI SHNAN
For Appellant (s) M. H manshu Munshi, Adv.

in Crl.A 906/2000

in Crl.A 804/2001
M. Rajan Narain, Adv.

For Respondent (s)
in Crl.A 906/ 2000 M. A S Pundir, Adv.
in Crl.A 804/2000

The Court made the foll owi ng @@
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SP2
Hon’ bl e M. Justice K G Bal akrishnan pr onounced t he
Judgment of the Court.
The appeals are partly allowed in terns of the signed
j udgnent .
. SP1
(Raj esh Kunar) (V. P.Tyagi)
PA to Addl. Registrar Court Master

(Si gned Judgnent is placed on the file.)



